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Dehradun
Misc. Revision of 2024

Aparna Explosive & others
Versus
Smt. Pratima Sharma

Affidavit of Aparna Explosive through its partner proprietor Sh.

Kovid Ahuja son of Late Sh. R K Ahuja, 63, Gandhi Road,
Dehradun

.....Deponent

I, the Deponent above named do hereby make oath and submit as under:-

1. That the Deponent is the Revisionist in the aforesaid case is as such
well aware of the facts deposed hereunder:-

2. That the Deponent hereby verify that the contents of this Revision
Petition from para 1, 2p, 3p, 4p, 5 and 9 are true and correct to the best

of my personal knowledge and those of para 2p, 3p, 4p, 6, 7 and 8 are
as per records and those of para 10, 11, 12, 13, 14, 15, 16, 17, 18, 19,

20 and 21 are as per legal advise received by me which I believe to be
true and correct and the same be construed as part of this affidavit.

L ‘*‘“%

affidavit from para | to 2 are true and correct to the best of my

personal knowledge.
( : Verified at Dehra Dun on this 6 ~ day of U:..Q:I 2024.
£y Qe v 3o o DEPONEN

Signed, Swom & verifi P ore me
by SheiSmt. M. P
who is identifed by Shr.. X

= o
V. L. MERMA [Advocates)
Oath Commissioner, Dahra Dun,
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Before the Hon’ble Board of Revenue, Uttarakhand at
- Dehradun

Misc. Revision of 2024

Aparna Explosive & others
Versus
Smt. Pratima Sharma

Sir,

That during the pendency of this revision the operation of order dated
15.06.2024 passed in Case no. 19 of 2023-24 by Additional
Commissioner Garhwal Mandal be stayed.

It is therefore, prayed that the operation of order dated 15.06.2024 be

stayed. Ww v_ﬁ

Dated: 6 7/ REVISIONIST
Presented by:

i)
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a
Before the Hon’ble Board of Revenug, Uttarakhand at
" Dehradun
Py 2R o B |
KE Misc. Revision of 2024
A X
Db\ﬂ = Aparna Explosive & others
Versus
Smt. Pratima Sharma
INDEX
i SI. No. | Particulars Page No.

1. Revision 14

2, Annexure — | 5
Centified copy of order dated 15.06.2024 passed
by Additional Commissioner in Case No. 19 of
2023-24

3. Annexure—11 6-11
Certified copy of Plaint in Case No. 19 of 2023-
24

4, Annexure — 11 12

Certified copy of list of documents filed in Case
no. 19 of 2023-24

3. Annexure -1V 13 -27
Photo copy of Document No. 2,3, 7 & 8 filed in

list of document

: 6. Affidavit 28
B Stay Application 29
8. Affidavit in support of Stay Application 30-31
9. Vakalatnama 32
Dated : ©6 /e ?-/ 102Y REVISIONIST

Presented by:
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LmCT 2004340 24t
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I

Before the Hon’ble Board of Revenue Uttarakhand at
Dehradun

Misc. Revision No. of 2024

1. Aparna Explosive is a registered Partnership Firm through its

partner Sh. Kovid Ahuja son of Late Sh. R.K.Ahuja, 63, Gandhi
Road, Dehra Dun.

2. Sh. Kovid Ahuja son of Late Sh. R. K. Ahuja resident of 63,

Gandhi Road, Dehra Dun
....... Revisionist

Versus

1. Smt. Pratima Sharma wife of Sh. Manish Kumar resident of

Harivawala Kala, Tehsil Vikasnagar, Dehr%ﬂun Yy
s :‘ “m
.. WRespondent

2. Sh. Amit Ahuja son of Late Sh. Narendra Ahuja resident of
Village Pondha, Tehsil Vikasnagar, Distt. Dehradun
3. Sh. Anil Sarotiya resident of Pritam Road, Distt. Dehradun

4. Forest Officer, Jhajra Range, Distt. Dehradun

5. Senior Superintendent of Police, Distt. Dehradun
..... Performa Respondent

Revision against order dated 15.06.2024 passed in Case No. 19 of 2023-
24 by Addl. Commissioner Garhwal Mandal at Dehradun. True and
exact copy of order is being annexed as Annexure — 1 of this revision.

Sir,

The Revisionist respectfully submit as under:-

1. That the brief facts of matter is as hereunder:-

. — P " =
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. That the Respondent No. 1 who is in collusion with Respondent No. 2

& 3 had filed a case praying for relief for injunction.

. That the Respondent No. 1/Plaintiff had filed the said case against

Appellant who were arrayed as Defendant No. | & 2 and Respondent
No. 2 & 3 who were arrayed as Defendant No. 3 & 4 and who were in

collusion with Respondent No. 1 and against Respondent No. 4 & 5.

. That the said suit was filed claiming that there exist a public road in

Khasra No. 137, The true and exact copy of plaint is being annexed

as Annexure — 11 of this revision.

. That with the said plaint whereas documents were filed by list dated

15.06.2024. The list of document annexed as Annexure — III and the
photo copy of document no. 2, 3, 7 & 8 on above list are being

annexed as Annexure — IV, since certified copies of the same have

not been given/made available to the Revisionist.

. That these documents contain an order/final judgment of OS 763 of

2006 whereby the Civil Court had given a categorical finding that the

road existing beyond the point in khasra no. 137 is not a public road.

. That these documents also contain a khatauni of sadak (¥s®) which

specifically mention that only 137& was road. It also contain a report
by Lekhpal whereby the Lekhpal clearly specified that only 137%
measuring 0.300 sq mts was road and other batta number were private

property.
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8. That despite the said documents being on record the learned

Additional Commissioner had granted a stay order/injunction order

and admitted the plaint, and fixed a date of hearing after virtually 1.5

months.

9. That as the result the Respondent No. 1 in collusion with Respondent
No. 2 & 3 has broken the gates in private property of the Appellant,
not only this she has also encroached upon an attempted to build a

road on reserved forest.
GROUNDS OF REVISION

10.That because no plaint could be entertain by Additional
Commissioner and all suits under 229B could be entertained only by

Assistant Collector 1* Class.

1 1.That because no separate suit only for 229D could be entertain.

12.That because the order of the Additional Commissioner entertaining
the suit is beyond his jurisdiction and all subsequent orders including

the order to register the case is void-ab-initio.

13.That because there is no provision under the Uttar Pradesh Zamindari
Abolition and Land Reform Act or Land Revenue Act whereas a suit

by a private party in respect of any alleged public road can be
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entertain, the only remedy is either under provisions of Criminal

Procedure code or writ.

14. That because no private person can be permitted to break any gates
or remove any encroachment or any alleged public roads if even there

is any alleged encroachment the same has to be removed by the

authorities not private person.

15.That because there was nothing on record showing that whole of

khasra no. 137 is public road and the final judgment by the civil court

could not have been ignored.

16.That because the order of the Additional Commissioner is against the

report of Tehsil also, which was available on file.

17.That because the order dated 15.06.2024 including the order of

registering the suit is without jurisdiction and void and liable to be set

aside,

18.That because the learned Additional Commissioner without any

jurisdiction and going beyond his jurisdiction has entertained the said

suit and passed the impugned order.

19.That because the leamed Additional Commissioner has exceeded the

jurisdiction vested in it.
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20.That because the learned Additional Commissioner has committed

material irregularity and is liable for misconduct.

21.That because the order dated 15.06.2024 is liable to be set aside and
case no. 19 of 2023-24 is liable to be quashed.

/31)-/6\
REVISIONIST
VERIFICATION:

I, the Revisionist above named do hereby verify that the contents of this
revision from para 1, 2p, 3p, 4p, 5 and 9 are true and correct to the best
of my personal knowledge and those of para 2p, 3p, 4p, 6, 7 and 8 are as
per records and those of para 10, 11, 12, 13, 14, 15, 16, 17, 18, 19, 20
and 21 are as per legal advise received by me which I believe to be true

and correct.

Verified at G on this day of 1 h-Q\’ of 2024.

\»M«E’

REVISIONI
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Misc. Revision of 2024

Aparna Explosive & others
Versus
Smt, Pratima Sharma

Affidavit of Aparna Explosive through its partner proprietor Sh.
Kovid Ahuja son of Late Sh. R K Ahuja, 63, Gandhi Road,
Dehradun

.....Deponent

I, the Deponent above named do hereby make oath and submit as under:-

1. That the Deponent is the Revisionist in the aforesaid case is as such

well aware of the facts deposed hereunder:-

I~

. That the Deponent has filed the above Revision Petition and for
sake of brevity the facts and legal position as contained in Para
from para 1, 2p, 3p, 4p, 5 and 9 are true and correct to the best of
my personal knowledge and those of para 2p, 3p, 4p, 6, 7 and 8 are
) as per records and those of para 10, 11, 12, 13, 14, 15, 16, 17, 18,
19, 20 and 21 are as per legal advise received by me which I
believe to be true and correctand the same be construed as part of

this affidavit.

3. That the order against which Revision is being filed was passed on

15.06.2024 and revision is within time.
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4. That if the operation of order is not stayed, the Revisionist is liable

to suffer great loss and injury.

5. That in the interest of justice and equity, it is necessary that the

operation of order dated 15.06.2024 be stayed.

DEPONENT

VERIFICATION:

I, the Deponent above named do hereby verify that the contents of this

afﬁdawt from para 1 to 5 are true and correct to the best of my
personal knowledge.

W\L‘J\ Verified at Dehra Dun on this J’z day of 3\ 2024,

Q ~ Nl
Signer?Sﬁbm venﬁa tf:te ma

Kovia.. [ Sip
Ry, O

s 18

V. L. WgRMA Advor.:ata)
Oath Commissioner, Dehra Dun,
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VAKALATNAMA W
in the Court of .. QM.C!. &ﬁéewm uﬂﬂ.ﬁd—ﬁ‘?ﬂﬂd QJ. wrwaumm.-rrm.
6V No of 202 b o i
s SHPIBERR S OAED. e umnlmnmmunum

mlpmtunﬂ &h BRI D st ianaigios oo oA Wy s e 11 Defnt/Repdt. Iy kautd
e o A **“ai;“'aa 5 i fod o
(VL ADDVE DI ot i) iia s s s ea s viags o e p o dhclh g b s oa Sa s h s S PR S a P ab 4 do hmhy appoint

SHRI RAJESHWAR SINGH, Advocate (hercinafler called the Advocam’s) 1o be Sh. CM Aswal, Sh. Diwas
Subha, Sh. Pratik Bhatia, Sh. Amitabh Sharma, Sh. Ashutosh Gussain, Sh. Mohit, Sh. Arvind, Sh. Amit
Chaudhary. Sh, Abhishck Bhandari my/our Advocate in the above noted case and authorized him:-

To act, appear and plead in the above noted case in this Court or in any other Court in which the same
may be tried or heard and also in the appellate Court including High Court subject to payment of separate
fee each court by me/us.

To sign, file verify and present pleadings, appeals cross-objections or petitions for executions, review,
revision, withdrawal, compromised or other petitions or affidavits or other documents as may be deemed
necessary or proper for the prosecution of the said case in all its stages.

To file and take back documents.

To withdraw or compromise the said case or submit to arbitration, any differences or disputes that may
arise touching or in any manner relating to the said case.

To take execution proceedings.

To deposit draw and receive money, cheques, cash and grants receipts here of and to do all other acts and
things which may*be necessary to be done for the progress and in the course of the prosecution of the said
case.

To appoint and instruct any other Legal Practitioner authorizing him to exercise the power and authority
hercby conferred upon the Advocate whenever he may think fit to do so & to sign she power of attorney on
our behalf.

And Uwe the undersigned do hereby agree to ratify and confirm all acts done by the Advocate or his
substitute in the matter as my/our own acts, as if done be me/us to all intents and purpose.

And Vwe undertake that Liwe or my/our duly authorized Agent would appear in court on all hearings &
will inform the Advocate for appearance when the casc is called.

And Iiwe undersigned do hereby agree not to hold the advocate or his substitute for the result for the said
case in the consequence of his absence from the court when the said case is called up for hearing, or for any
negligence of the said Advocate or his substitute. The adjournment costs whenever ordered by the Court shall
be of the Advocate which he shall receive and retain for himself.

And I/we the undersigned do hereby agree that U'we shall pay sum of Rupees ..
for-appearance on cvery date fixed in court and all actual expenses as inc urred.

And liwe the undersigned do hereby agree that in the event of the whole or pan of the fec agreed by
me/us to be paid 1o the Advocate remaining unpaid he shall be entilled to withdraw from the prosecution of
the said case until the same is paid il any costs are allowed for an adjournment, the Advocate would be
entitled to the same. The entitled for the refund of the same in any case whatsoever,

IN WITNESS WEHRE OF l/we do here into set m}'fﬂul' hand to lthc prcscnls the contents of which
have been understood by me/us on this .......... 2.8 ©.....dayof ....... R

Client Clitnl

Accepted subjected 1o the terms of fees.

RAJESHWAR SINGH
ADVOCATE

e
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ORIGINAL APPLICATION NO. 824/2024 PRAVEEN KUMAR GAUTAM VERSUS PWD BHATWARI,
UTTARKASHI & ORS

From dhruv tamta <tamtaadvocates@outlook.com>
Date Tue 2025-07-08 14:09

To ARTAKKAR@ARTLO.IN <ARTAKKAR@ARTLO.IN>
Cc artakkar@artlo.in <artakkar@artlo.in>

B 1 attachment (7 MB)
Compliance Affidavit on behalf of R6- SSP.pdf.pdf;

Sir,
Please find Compliance Affidavit of on behalf of the Respondent No. 6

regards

Dhruv Tamta
Advocate
+91-9899989917

Disclaimer: The content of this electronic communication is intended solely for the use of the individual or entity to whom it is addressed and any
others who are specifically authorized to receive it. It may contain confidential or legally privileged information. If you are not the intended recipient
you are hereby notified that any disclosure, copying, distribution or otherwise placing reliance on the contents of this information is prohibited and
may be unlawful in certain legal jurisdictions. If you have received this communication by error please notify the sender immediately and then delete

it from your system.

Security Warning: Although this e-mail and its attachments are believed to be free from any virus, it is the responsibility of the recipient to ensure that

they are virus free.

é Please consider the environment before printing this e-mail.

https://outlook.live.com/mail/0/sentitems/id/AQQkADAWAT MwMAItY mUwNi1mMDMyLTAwWAIOWMAoAEAD7hLOpkOyhS4UY Gzuelyfk

m


Electrical
Proof of Service pg  53


	Compliance Affidavit of on behalf of the Respondent Pg 1-52
	Paroof of Service pg no. 53

